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ci*enl!h1p who have been ejected 
from Uganda cannot come. here? 

SHRI SURENDRA PAL SINGH: 
Firstly, the question relates to 
Kenya ...... 

MR. SPEAKER: The question is 
about Indians in East A.frica of which 
Uganda is a part. 

SHRI B. R. BHAGAT: Certain orders 
for expUlsion of Indian citizens were 
there but they were subsequently with-
drawn by the Uganda Gewernment. 

Indian Banks in Ceylon 

.1140. SHRr SHIV A CHANDRA 
JHA: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether it is a fact that the 
Indian banks operating in Ceylon, have 
bl'en put under certain restrictions; 

(b) if so, the details thereof; and 

(e) the reaction of Government 
thereto? 

. THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI B. R. BHAGAT): (oa) to (el. 
The Government of Ceylon has impos_ 
ed certain restrictions on foreign 
banks, including Indian banks, 
regarding the opening of accounts by 
Ceylonese nationals. As these d~ not 
constitute discrimination apecially 
directed against Indian banks, Govern-
ment 1 ave made no representation to 
the Government of Ceylon. 
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SHRI D. N. TIWARY: After tbe 
imposition of these restrictlODB, ha. 
the business· of Indian banD in Ce)". 
Ion ,ODe down. If 10, to what uteDt7 
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SHRI B. R. BHAGAT: 
notice for details. 

I require 

lSHRI DINKAR DESAI: The MiniSter 
. has BBld that the Ceylon Government 
have put some restrictions on non-Cey-
loneae banks including Indian banks. 
Are Government considering putting 
similar restrictiOllB on Ceylonese bank3 
in India, if there are any? 

SHRr B. R. BHAGAT: There Is 110 
Ceylonese banks In India and We co 
not believe in any retaliatory measures. 
I may mention that the Finance Min-
ister of Ceylon has introduced a Bill 
In their Parliament in which he pro-
poses to reJax some of these restric-
tions. 
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SHRI T1:uOIB KUMAR CHAU-
DHURI: Have Government received 
any representation from our banks 
operating in Ceylon in regard to the 

. inconveniences they are put to because 
of these restrictions, and has any re-
presentation been made at the oi'll.cial 
level about this? 

SHRI B. R. BHAGAT: There has 
been no representation. Actually, this 
b an old restriction applied In 1981 or 
so. Recently there is a move to relax 
it. 
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THE MINISTER OF DEFENCE 

(SHRI SW~RAN SINGH): Govern-
ment do not accept the validity of the 
proposition that a vacuum will be cre-
ated in the Indian Ocean on the Bri-
tish decision to withdraw from the 
areas east of Suez. We are concern-
ed with the defence of our coast-line 
and the protection of our trade and 
commerce and fOr this purpose ade-
quate step~ !Ire being taken to streng-
then the Navy. 
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SHRI SWARAN SINGH: The two 

are not at all inter-connected. The 
British had some naval forces in 
diffe!'ent parts or oreas adjoining the 
Indian Ocean. There was no naval 
presence on the Indian coast. And our 
policy, which is well known to this 
House, is not to send our navy to 
other countries. So, I do not see the 
relationship between theBe two. 




